
THE GAUHATI HIGH COURT AT GUWAHATI
(nren count or msruq, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Sub

Ref:-

Memo NO.HC.VII-16/
Copy to.

Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Dlbyajyoti Mahanta,

Member, MACT

Barpeta, Assam.

Staton leave pemission.

No. MACT(B)/472 dated 03.@.2021

r{o.Hc.vu-16/ 20O oD7 A

tl..
Dated Guwahati the 4 August,2021

Sir,
Witt reference to the above, I am direded to inform you that your prayer

for staEon leare pe.mlssion, from tlle dening of o4'O9'2O21 till the moming of

06.09.2021, has been granted. Further, the Distsict and Sessions Judge, Barpeta and in his

absence the next senior most Judicial officer at the stauon witl remain in charge of your

Court and ofnce in Your absence

Yours tuithtullY,

sJt-
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The District and Sessions Judge, Barpeta, Assam.

The Project Manager, Gauhati High Court'
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